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Shri M. V. Krishnaupa:  Most of
these people arc flshermein.  Only 

the fishermen come forward for train
ing on fishing business.  Generally, it 

is so.

Shrl Joachim Alva: May I  know 

whether the Government have a pro
posal by which intelligent boys from 
the  fishermen  community  along the 

west  coast, including  Travancore- 
Cochin and Malabar, could be sent to 
Japan for training?

Shri M. V. Krishnappa: We  have 
trained sufficient number of men. We 

have imported Japanese exi>erts  for 
flsh-trawJing operations on our  own 

coast and they have trained a  suffi

cient number of men.  Why should we 
send our people to Japan?  We need 

not go to Japan.

Shrl A. M. Thomas: May I  know 

whether there is an ofl’cr by the Nor
wegian project officers in Travancore- 
' Cochin who are at present  working 
there, to extend their activities, and 
if so, what have the Government done 
with regard to that offer?

Shri M. V. Krishmappa: This ques
tion only refers to the Norwegian aid 
programme, and I do not know whe
ther any offer has been made to  ex
tend their activities.

Passenger Amenities

niH. Th.  Jugal  Kifihore Slnha:
Will the  Minister of Railways be 
pleased to state the present arrange
ments for penalising  and checking 
the unauthorised  occupation of the 
seats in the compartments reserved 
lor Third Class passengers booked lor 
:S00 miles and over?

The Parliamentary Secretary to the 
Minister of Railways and'  Transport 
(Shri Shahnawaz Khan): The Special 
Travelling Ticket Examiner in charge 
of each long distance coach is  re
quired to ensure that there is no un
authorised occupation thereof by short 
•distance passengers.  If any short dis
tance passenger is so detected,  the 

Special Travelling Ticket Examiner is

authorised to detrain him and accom

modate him in  some  other compart
ment.  If the passenger refuses  to 

comply, he is liable for  prosecution 

under section 109 of the Indian Rail
ways Act, 1890.
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Shri Punnoose: Are the Government

aware that the short distance passen
gers have to face such a lot of rush in 
the compartment and that is the reason 

why the short  distance  passenger
is getting into the long distance com
partment?

Shrl Shahnawaz Khan: The Govern
ment are aware of that.

Mr. Speaker: He Is giving facts. It 
is not a question.

Delhi Improvement Trust

*1196. Shri B. R. Verma: Will  the 

Minister of Health be pleased to state:

(a) whether it is a fact that some 
time back the  Delhi  Improvement 
Trust had prepared a scheme for  a 
separate colony for dhobis in  Delhi; 

and

(b) if so, how far this scheme  has 
progressed?

The Deputy  Minister of  Health 
(Shrimatl Chandrasekhar): (a) Yes.

(b)  The scheme was 
dropped.

subsequently
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Carrying of Mail Bags

*1197. Shri  1.  Eacharan: WiU  the

Minister of Communications be pleas

ed fo state:

(a) whether the carrying  of  mail 

bags in private buses is obligatory on 
the part of bus owners while granting 
route permits by the Transport autho

rity;

(b) whether any  difficulties  have 

been experienced in the matter; and

(c) if so, the steps taken to remove 

the difficulties?

The Deputy Minister of Communica
tions  (Shri  Raj  (Bahadur,): It  is 

not obligatory on the part of all pri
vate bus owners to carry mails.  How 
ever, in certain states a condition is 
attached to the route permits that the 
permit holder should carry mails if 

required to do so.

(b) No.

(c) Does not arise.

Shri I. Eacharan:  May I know whe
ther any remuneration has been giv
en to these bus owners, and if so, on 
what basis?

Shri Raj Bahadur:  We invite ten
ders for carrying  mails and the ten
der which  most advantageous to the 
Department is accepted.

Shri I. Eacharan:  Has it come to
the notice of the Government that in
stead of giving money to the bus own
ers, the bus owners give money to the 
Government for carrying this mail on 

certain routes?

Shri Raj Bahadur:  That is so.  In
certain cases, it has so happened. The 
bus owners agree to do so because it 
facilitates the procurement  of  route 

permits from the concerned State Gov
ernment for them.
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